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Caentral mdminisrative Tribunal
Frincipal Bsncgh

DAL Mo ., 2368/ 2007
Hon’ble Shri Shanker Raju, Member(J)
el Delhi, this the 3rd day-of ﬁpril; 200%
Smi. Krishna Sharma

agad about 42 wears wifs of
late Shri Hemant Kumar Bhatt

Lo BE Mohni Baba

Dutside Sainver Gate
Jhansi. ‘o Patitionsr

(By advocate: Sh. H.P.Chakravorty)
Wi
Union of India through General Manager
Western Railway
Churchgats
Mumbai .
Chief Workshop Manager
Wastern Railway )

Warkshop, Dahod (Gujrat).

(By advocate: Sh. R.L.Ohawan, through Shicd
R.S.Sarkar) ,

QR DE R{Oral)

By _Shri Shanker Raju. M{J):

Learnad counsel for applicant seeks T

withdraw the 048 with liberty to file a fresh in
acoordance cwith law. Accordingly, 0A is dismissed as
wWithdrawn with liberty to applicant to redress her

grievance Iin accordance with law.

S Rafr

(Shanker Raju)
Member (J)
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